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LOK SABHA 

Thursday, April 3, 1986/Chaltra 13. 1908 
(Saka) 

The Lok Sabha mIt at Eleven 01 th. 
Clock. 

[MR. DEPUTY SPEAKER In the Chair] 

ORAL ANSWERS TO QUESTIONS 

[Translation] 

Disposal of Condemned Railway 
Material 

*535. SHRI DAL CHANDER JAIN 
Will tbe Minister of TRANSPORT be ple-
ased to state : 

2 

(a) whether hup condemned atoek Jike 
worn out wagons, coaches, sleepers, etc. 
are lying with Railways tor a 1001 time: 

(b) jf 80, the particulars tbereof: 

(c) whether any programme il beinl 
ehalktd out for disposal of such stock witb-
out delay; and 

(d) if Dot, the reUODS therefor ? 

THE MINISTBR OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b) A 
statement indicatina the disposal of scrap 
and condemn ed rolling stock during tbe last 
three years and tbe balance available for 
disposal as on 28.2.1986 is given below. 

(c) A planned prosramme aJready esis-
ta for the disposal of scrap on Railways. 

(d) Does not arise. 

Statement 

Disposal 0/ Scrap on India" Railways 

1983·84 1984.85 1985-86 B~lance 

Dispolal Disposal (upto available on 
Feb. '86 28·2-86 for 
Disposal) disposal 

1. Value 120.04 1S0.08 174.42 

(Rupees in eror es) 

2. . Ouantiti e8 : 

0) Ferrous 3,15,917 3,25,'03 3,45,000 85,$72 
(in MT) 
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(Ii) :Non-Ferrous 3,693 3,268 
(in MT) 

(Ui) Condemned 

Rolling SIDCk : 
(in numbers) 

(a) Wagons 19,316 19,022 

(b) Coaches 1,413 1.148 

(c) Locos 753 

(d) Loco Tenders, 
Wagon under 530 
fram eSt bogies, 
etc. 

SHRI DAL CHANDER JAIN: Hon. 
Deputy Speaker, Sir 'I with regard to tbe 
statement laid by the bon. Minister, the 
first supplementary that I want to ask is 
whether the stock condemned for auction 
include also the material which can be 
re-used. My second supplementary is 
whether the stock of condemned material 
shown as on 28th pebruary bas been fully 
received and whether the sale proceeds 
of the auction of scrap and condemned 
material can also be utilised in such areas 
where tbere is no railway line? 

SHRI MADHAVRAO SCINDIA: Mr. 
Deputy Speaker, Sir, the stock which can 
be re-used is sorted out and separated be-
fore the condemned stock is auctioned 
through ,tenders. and some of the stock 
which can b:; re-used is also used in the 
railways. 

SHRI DAL CflANDER JAIN : Mr. 
Deputy Speaker, Sir, what I want to know 
from the hOD. Minjster is whether the stock 
sbown as on 28th February hls been fully 
received? 

SHRI MADHAVRAO SCINDIA: Sir, 
the stock shown as on 28th February is 
tbo full stock, but a part of it is still in 
the pipe-line. Sir, the pipe·lino process is 
a cont inuous process. Therefore, the en· 
tire stock excepting that in the pipe-line 
bas been roccived. 

170 

538 

3,738 1,205 

12,586 1.019 

4,514 313 

361 125 

681 54 

PROF. NIRMALA KUMARI SHAKTA. 
WAT: Mr. Deputy Speaker, Sir, my 
supplementary to the han. Minister is 
particularly about the metre gauge railway 
lines. I want to know from him by when 
does he propose to replace tbe material 
which has become condemned as wen a. 
the bOBies whicb have become totally 
obsoJete ? 

SHRI MADHAVRAO SCINOIA: Mr. 
Deputy Speak erJ Sir J this suppl ementary 
pertains to the stage when the replacement 
has already taken place and the rollins-
stocks cond emned. 

This is not pertaining to this question. 

[Tra"datlo" ] 

The goods which have been condem-
ned come under scrap_ 

PROF. N.G. RANOA: Mr. Deputy 
'Sp~aker, Sir. for a' lona time~ I have been 
worried about what is happening to 811 
tbose wagons and otber things which are 
damaaed and which arc lying all alon. 
by the side of the Railway JinCI at various 
places becausc of accidents and 80 OD. 
May I know whother thoro is ao)' arranae-
ment for pickina them up aDd makinl ule 
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of tbem eJt,her aa scrap or for any otb er 
purpose? I would J ike to know whether 
there is any uraeney in tbat matter at all 
because for years and years tbey have been 
lyiq by the aide of the railway Jines. 

SHRI MADHAVRAO SCINDIA : Sir, 
all the wagons and coacbes that meet with 
accidents or are obsolete do ultimately end 
up in' tbe scrp-heap. There was not \~ry 
much of a system earlier on. but this year 
the whole tbina has been systematised and 
rClular inspections and relular lists are 
kept of such wagons and coaches that are 
being condemned so that they can end up 
quicker on tbe scrap-heap, so that we can 
realise some money from them sooner. In 
fact. this was the question of the bon. 
Member earlier to Prof. Ranga when he 
asked as to how much was in the pipeline. 
Tbere is a certain amount in the pipeline 
and what we are attempting to do is to 
reduce the amount in tho pipeline, that is, 
quicken up the entire process. 

SHRI RANJIT SINGH GAEKWAD : 
Sir, we find discarded wagons and coaches 
all along the rail way lin e. I would like to 
know from the hone Minister whether 
these discarded w~gon8 and coaches could 
be used for tenements in the housing com-
ptex instead of discarding them as scraps. 

SHRI MADHAVRAO SCINDIA : There 
is no such plan under consideration. 

Involvemen t of Pri,ate PractitiOD ers 
of Indigenous systems of medlcme 

in Familv PlannioR Programmes 

.538. SHRI YASHWANTRAO 
GADAKH PATI!. : Will the Minister of 
HBALTH AND FAMILY WELFARE 
be pleased to stat e : 

(a) whether Government have evolved 
a scheme to utilise the services of private 
practitioners of indiaenous and bomoeo-
patbic .ystems of medicine in tbe family 
plaaoiDI programmes in primary b ea) th 
oentres ; and 

(b) if 80, ,tb. dotails tbcreof 7. 

TaB DEPUTY MINISTBR IN THB 
DBPARTMENT OF' FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) and 
(b). States have been requested from 
time to time to utiliSe the serviceS 
of private practitioners of Indian Systems 
or Medicine and Homoeopatby in the 
Family Welfare Programme, particularly 
for educational and motivationa) work. 
Private practitioners of Illtegrated Medi-
cine who are members of National Jnte-
grated Medicai Ac;;sociation are entitled to 
an amount of Ra. SO for every case of 
vasectomy or minilaparotomy under the 
Government scheme regarding involve-
ment of private medical practil ioners of 
modern medicine. It is Government'. 
endeavour to secure wider involvement of 
the practitioil ers of ISM and Homoeopatby 
in the Programm e. ' 

(Translation) 

SHRI Y ASHW ANTRAO GADAKH 
PATIL: Mr. Deputy Speaker, Sir, the 
growjng population is a matter of concern 
and there is need to take firm steps to 
check it. I want to know from tbe bOD 
Minister what steps Government have 
taken in rural and backward areas to check 
the growth r~te of populatiun and whether 
these steps have yielded positive re ults ? 

(English) 

SHRI S. KRISHI1A KU t\1AR: This 
is a very general qUf'stion on the impJe .. 
mentat ion of the national famIly welfare 
programme. The family welfare pfogramme 
bas many components including educatiOD. 
person to person motivation, iocen five and 
technical services. 

We implement the family welfare 
programme through the large infrastructure 
of primary health centres and sub-centres 
all over the country_ We have one millioD 
peripheral staff and thi~ infrastructure is 
concentrated in the rural areas. 

I would like to ~ay that we are givin. 
special attention to rural areas and back-
ward sections also. This year, the family 
welfare prol1'ammo bas produced results 


